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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 26th November, 2025

S.0. 5425(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, Notification number S.0.2618(E) dated 13 June 2025, published in Gazette of India, Extraordinary,
Part II, Section 3, Sub-section (ii) issued under sub-section (1) of section 3A of the National Highways Act, 1956 (48
of 1956) (hereinafter referred to as the said Act), the Central Government declared its intention to acquire the land
specified in the Schedule annexed to the said notification for building (widening/two lane with paved shoulder
etc.,) maintenance,management and operation of Road of NH-48 (Old NH-4) near Talegaon-Chakan-
Shikrapur-Nhavara Section of NH-548 Km 54/00 to 82/120 (Shikrapur to Nhavra Section) Design Length-
28.120 Km configuration in District Pune in the state of Maharashtra

And whereas the substance of the said notification S.0. 2618(E) dated 13 June 2025, has been published in
“Hindustan Times” And “Prabhaat” Both Dated 16 July 2025; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the Land Acquisition on Road of NH-48 (Old NH-4) near Talegaon-Chakan-
Shikrapur-Nhavra Section of NH-548 Km 54/00 to 82/120 (Shikrapur to Nhavra Section) Design Length-28.120
Km in District Pune in the state of Maharashtra.

State: MAHARASHTRA District: PUNE
Sl. No. ||Survey/Plot Number|| Type of Land |Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
1 2 3 4 5 6
Taluk: Shirur
Village: Nhavara
1 1133 Part Private Unirrigated 0.082|[Chandrakant Shamrao

Nimbalkar, Balkrishna
Shamrao Nimbalkar,
Vasant Shamrao
Nimbalkar, Jaykrishna
Shamrao Nimbalkar,
Mahendra Shamrao
Nimbalkar, Kailas
Shamrao Nimbalkar,
Rupali Vithoba
Nimbalkar, Swati
Dattatray Shelar,
Dattatray Prakash
Shelar, Aadesh
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Shamrao Nimbalkar,
Loksewa Rural Non-
Agricultural
Cooperative Credit
Society, Nhaware
1133 Part

2 12 Part

Government

Unirrigated 0.003|[Board Nhaware
President, Shri
Mallikarjun Education
Prasarak, Chief
Executive Officer
Zilla Parishad Pune,
Gram Panchayat
Nhaware, Honorary
Secretary Pune
District Education
Board Pune.

12 Part

3 3 Part

Private

Unirrigated 0.004|[Dagad Khanikade
3 Part

4 883 Part

Private

Unirrigated 0.17(|Suryakant Gangadhar
Korekar, Vikas
Gangadhar Korekar,
Prakash Gangadhar
Korekar, Vilas
Gangadhar Korekar,
Satish Gangadhar
Korekar,Sunita
Rajendra Thorat, Shri
Mallikarjun
V.KA.S.SO.

883 Part

Total 0.259

[F. No. RO/MUM/NH(0)/2023-24/54/3D]
SHAIKH AMINKHAN, Director
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